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Mr, Speaker: Papers to be laid on
the Table.

12.31 hrs.

PAPERS LAID ON THE TABLE
INFORMATION RE: CRASH OF IAF DAKOTA

The Minister of Defence (Shri Y. B.
Chavan): I beg to lay on the Table
a statement regarding release to the
press of the information about the
crash of an LAF. Dakota near Bani-
hal Pass on the 22nd November, 1963.
[Placed in Library. See No. LT-2154/
63].

PAPERS UNDER COMPANIES ACT

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): On behalf of Shri Huma-
yun Kabir, I beg to lay on the Table:

(1) a copy each of the following
Reports under sub-section (1)
of section 619A of the Com-
panies Act, 1956: —

(i) Annual Report of the In-
dian Reflneries Limited,

DECEMBER 18, 1963

laid on the Table 5424
New Delhi, for the year
1962-63, along with the
Audited Accounts and the
comments of the Comptrol-
ler and Auditor General
thercon. [Placed in Library.
See No. LT-2155/63].

(ii) Annual Report of the Hin-
dustan Organic Chemicals
Limited, Bombay, for the
year 1962-63, along with
the Audited Accounts and
the comments of the Comp-
troller and Auditor Gene-
ral thereon. [Placed in Li-
brary. See No. LT-2156/63].

(iii) Annual Report of the In-
dian Drugs and Pharma-
ceuticals Limited, New
Delhi, for the year 1962-63,
along with the Audited
Accounts and the comments
of the Comptroller and
Auditor General  thercon.
[Placed in Library. See No.
LT-2157/63].

(2) a copy each of the Reviews
by the Government on the

working of the above Com-
panies,
REGISTRATION OF NEWSPAPERS (CEN-

TRAL) FOURTH AMENDMENT RULES

The Minister of Parliamentary Af-
fairs (Shri Satya Narayan Sinha): I
beg to lay on the Table a copy of the
Registration of Newspapers (Central)
Fourth Amendment Rules, 1963, pub-
lished in Notification No. G.S.R. 1809
dated the 23rd November 1963, under
sub-section (2) of section 20A of the
Press and Registration of Books 1867.
Press and Registration of Books Act,
1867. [Placed in Library. See No.
LT-2158/63].

PAPERS UNDER INSTITUTES OF TECHNO-
LOGY AcCT

The Deputy Minister in the Ministry
of Education (Dr. M. M, Das): On
behalf of Shri M. C. Chagla, I beg to



